=ts and Lizbilitl
‘r'(ﬂ:arz-.o‘z‘gH.Z‘C‘Z.L

g Nomalida o , sf/daughterfwifd o Shad Namellal. | tsant.
L A years, belonging to &ﬁMViﬂ”ﬂmch&éAﬂ(Sﬂ‘Au‘*ﬂdagﬂ :
sarvica and presently working as @FF.[C@@TT@/\/DK)NT Sk

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

ﬂ&i
-
g i

mysalf, my spousé snd dependants*:

- Patalls of movable assels

———

| P
i ~ (Assets In folnt name indicating the extent of joint ownership will also have to be
glven) :
[ Descriztion T Sal Spousa Depondant-1 | Dapendsnt-2 | Dependant~3
Na. y y KHama{5) Name Hams Etc. Hamma
] (i) | Cash RS Acac N Ausweh)
, fls. 2000
ke (i) | Deposits In Rs. 1 Scoc/ Kg, 10,000
: Banks, Financial 104, ¢, Jimsy Rl Sevins
: Institutions And | pecniC A e o
Non-Banking Pe. boco ‘
i Financial
g ! 0B Bawk it
Companies "},‘J;Mgnmlm-
(ilf) | Bonds, |
32_i 1 Debentures and ‘
""‘”’W Shares in , o=
JTL) 212 companies &
]
| (iv) | Other financial ;
( institutions,
, NSS, Postal \
: Savings, LIC T e
]‘ Policies, etc
! (v) | Motor vehicles  BeeyAR-d
_i (datails of i’; ; ;IE_,T‘. 0 S .
_makef ete.) BR-01TD 7HIp
(vi) |Jewellery (give Pwellasia-
detalls of GtU.QO\'jc \
welght and sillvec-30 el s
value) %"‘“"\ j
s (fded [ |
(vil) | Other assets,
such as values
of claims / s 5 ¥ G 5
L |interests J J

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books In the case of non listed

companies should be given, -
* Dependant hereé means a person substantially dependent on the income of the

employee.
: QA.«\
| o

————




_.:'.‘z.'!!-".; BEEIATIR TR

[Note: Properiies Ih juint ow

tlso have to be Indlcated]
Dependent-2 | Dapendent-3

Deccription gsif | Spouss ’ Depantsnt-1
Hams{8) Hame Hamea Etc. Hame

(1) | Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total 5 , —_— —
measurement)
-Current market value
(i) | Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total b ® ,
‘measurement) : ' s
-Current market value )

(i) | Buildings {Commerclal
and residential)
Location(s)

- Survey /door .
number{s) N | Sy ST
-~ Extant (Total
measurement)

- Current market
value '

(iv) | Houses / Apartrnants,
glc,

- Location(s)

» Survey fdoor . s
number(s) i B b o
- Extent (Tetal :
measurament)

« Current market
| valug - EATR
(v) |Others (such as

- Linterestinproperty) | "0 | T

1 give herein below the detalls of my liabilities [/ overdues to public financial

(2}
insticutions and government dues:-
[Note : Please give separate Getalls for each itern)

Amount outstanding 2

RRETIT

87, | Description : Nama & nddresa of Bank /
Ko, " Flrarclel Institutions{a) / SN e
Department {5)
aeeee0

(8) | (i) Loaps from Banks SBT RAN K vehiele Loan|

(i) Leans from financial

institutlons

(iii) Gavernment Dues:

(a) dues to departments

dealing with government

accornmoedation

(b) dues to departments

dealing with supply of

water

(c) dues to departments

dealing with supply of

glectricity 4
i

e

0 | m

i e



———

(d) dues to'departments

deallng with telephones
(e) dues to departments
dealing with government
transport (including

alrcraft and hellcopters) 7
(f) Other dues, if any i T

(b)

(h Income Tax including
surcharge [Also Indicate o o o

the assessment year upto EX = pQ 6 :‘L ‘:{‘6 K
which Income Tax Return
filed, Glve also Permanent

Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth

Tax return flled.]
(1) Sales Tax [Only in
case of proprietary
business]

C,

GPF/CPF/PRAN No.

pareonasl i

(iv) Praoperty Tax

..
L]

s T o]

- E-(M/F)

Gender
Date of Birth - '
: o[22 o |4 ]2 ]9 [4] wommmm

Clags/Group = [ risih l (A/B/C)

Cadre " [BIHPR vzDHAN SABHA SACHT WALAYA ] #'
(Full Name e.g. B.A.S.-Bihar Administrative Service, ls"

B.5.5.- Blhar Secretarlat Service etc.) ;
Home District . NAHLR NDA |

I hereby declare that.the abovae detalis are true to the best of my

Knowledge and ballef.

Data:-,,

‘Nota:

pﬂ TNA Deslanationsi i Siliaammmiva fhaln iain s s

S:gnature /\/m\giﬂ—‘i Q‘J
Name of Employee: .. XM & LT L LALL
o/*r:f: CE TTC/\/@ONI

12, os.J2¢26  ospartment: RIHAR. V. DHAN. SABHA SACHTLIALAY)

A,__A._m_., ——

Please slgn each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single sids)

in prescribed format



